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ORDER 
 

 The learned counsel for the parties have finished their arguments.  

Written Submissions have been filed by the parties. 

 Mr. Buddy A. Ranganadhan, the learned counsel for the Review 

Petitioner will file the Written Submissions today after serving copy on 

the other side.  The other parties are at liberty to file their respective 

written notes on or before 28.02.2013 after serving copy on the other 

side. 

 Order is Reserved. 

 

 
 
 ( Rakesh Nath)              (Justice M. Karpaga Vinayagam) 
Technical Member              Chairperson          
 
ts/vs 
 


